
FORM G 

INVITATION FOR EXPRESSION OF INTEREST FOR  

[NAME OF CORPORATE DEBTOR] OPERATING IN [INDUSTRY TYPE] AT 

[LOCATION(S)] 

 (Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 

 

 

RELEVANT PARTICULARS 

1 Name of the corporate debtor  

Fossil Logistics Private Limited   

(CIN: 

U63012TN2001PTC046851)  

                

2 Address of the registered office  

2nd Floor Azeema Sheriff Centre; 

No 538 Anna Salai; Teynampet; 

Chennai; Chennai; Tamil Nadu; 

600018; India. 

3 URL of website No Website  

4 Details of place where majority of fixed assets are located 

 Azeema Centre, Chennai, 

Teynampet and Tuticorin (Land 

parcels)spread across 

5 Installed capacity of main products/ services  

 NA as the CD is in Service 

business, logistics support, 

Stevedoring  

6 
Quantity and value of main products/ services sold in last 

financial year 

 Rs 33 Crores- Provisional B/S 

31/03/2023 
 

7 Number of employees/ workmen Total Staff on Payroll: 15  

8 

Further details including last available financial statements 

(with schedules) of two years, lists of creditors, relevant dates 

for subsequent events of the process are available at: 

The required details can be 

obtained by request through email 

at: cirp.fossil@gmail.com or 

dharma@rdhandco.com 

 

9 
Eligibility for resolution applicants under section 25(2)(h) of 

the Code is available at: 

The Eligibility Criteria and 

detailed Expression of Interest can 

be obtained  by request through 

email at: cirp.fossil@gmail.com or 

dharma@rdhandco.com 

 

10 Last date for receipt of expression of interest 
 16.10.2023(Extended to 

31/10/2023) 
 

11 
Date of issue of provisional list of prospective resolution 

applicants 

 21.10.2023(Extended to 

05/11/2023) 
 

12 Last date for submission of objections to provisional list 
 25.10.2023(Extended to 

10/11/2023) 
 

13 Process email id to submit EOI  cirp.fossil@gmail.com 
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Signature of the Resolution Professional 

 

Radhakrishnan Dharmarajan 

For (Fossil Logistics Private Limited)                       

IBBI/IPA-001/IP-P00508/2017-2018/10909 

 

                                                                                Address: No 31, Third Floor, Krishna, 59,                                                                     

1st Avenue, 100 Feet Rd, Ashok Nagar, 

Chennai, Tamil Nadu 600083 

Date: 17.10.2023 

Place: Chennai 

 

 

 

 

 


